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THE HIGH COURT OF KERALA - .

" Kochi- 682031 '
Dated- 133 2018

. Sub Hrgh Court estabhshment— ﬁlﬁng up of vacancy in the category of Protocol
Ofﬁoer Hrgh Court- wrllmgness called for- reg : a0 ,

e s

, It rs proposed to fill up the vacancy that is due to anse w‘ef 142018 FN. in the- o

" category of Protocol Officer, High Court, on. the scale of pay of Rs. 77400-115200 with -

- special allowanoe of Rs. 600/— per month, by appointment by’ wransfer from among the-
approved probahoners rn the. categones of Assistant. Regrstrar(H G), Assistant -

' Regrstrar, l‘-“lling Scrutrny Ofﬁcer. Section Ofﬁoer(H G)lCourt Officer(H. G).and from

among those who are’ holdmg or have held the post of Public Relanons Omcer or

~ Additional Public Relatrons Ofﬂcer or Assrstant Protoool Otﬁcer High Court, havmg the

: reqursite quahﬁcatrons
Qualrﬁcaﬂons prescribed for the post are-
Universrty degree ' :

Desirable > ' '
. 1. Working knoWledge in Hindl and other |anguages :
- 2 Experience in pprotocol work.tounsm and public relatrons
_ 3. Knowledge of stenography.
© 4, Valid driving ficense for. mot orcycle and hght motor vehicle
5.Familiarity with Court procedure.
: 6.Ab||rty to comn umcate and recephveness to ideas .

Appmntment will be subject to Ruie 17 of the Kerala High Court Service Rules, 2007.
Members of the High Court Servrce working in the above categones who are eliqible‘
and willing to be appomted to the post, shall ‘fumish their wrllmgness in writmg to the ‘A"
Section, Hrgh Court on or before 20 3. 2018 :

" EajasK Abrmham
N snguty Registrar
‘ Al Ofﬁoers and Sectrons, ngh rCourt
The Kerala Judicial Academy, A

The Central Administrative Tnbunal. Emakulam(mrough Regrstrar. with C/L)

~The Kerala AdmrmstratNe Tnbunal Principal Bench Thiruvananthapuram
~ ' ‘ (through Reqrstrar. thh CIL)

pto



i _2__-.

alaAdmlmstratNe Tribunal Addl. Bench Ernakulam o

(through Registrar, with C/L)

. ‘iThe , : .
_The IT Section, High Court (for mmsmng in the ngh Court website)

The Notice Board ngh Court
" The FlleiStock Flle




